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SUPREMECOURTOF | NDI A
RECORD OF PROCEEDI NGS
CIVIL APPEAL  NO. 9748/ 2003
M'S. KOTHARI | NDUSTRI AL CORP. LTD. APPELLANT( S)
VERSUS
TAM LNADU ELECTRI CI TY BOARD & ANR RESPONDENT( S)
(W TH OFFI CE REPORT)
W TH

C.A NO 9749/2003
(W TH OFFI CE REPORT)

C.A. NO 9750/ 2003
(W TH OFFI CE REPORT)

Date : 15/01/2016 These appeals were called on for hearing today.
CORAM :

HON BLE MR JUSTI CE RANJAN GOGO

HON BLE MR JUSTI CE ARUN M SHRA

HON BLE MR JUSTI CE PRAFULLA C. PANT

For Appellant(s)

CA 9748/ 03 M . Pravin H Parekh, Sr. Adv.
M. E.R Kunar, Adv.
M. Anurag Tripathi, Adv.
for Ms. Parekh & Co. AOR
CA 9749/ 03 M. Krishnamurthi Swam, Adv.
M. Nikhil Swam, Adv.
Ms. Divya Swam , Adv.
Ms. Prabha Swam , Adv.
CA 9750/ 03 Nal i ni Chi danbaram Sr. Adv.

Anushree Menon, Adv.
Vi kas Mehta, Adv.

Rakhi Mohanty, Adv.
Prashant Si ngh, Adv.

SFESFF
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Digitally signed by
Vi nod Lakhi na
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16:54: 41 | ST
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For Respondent (s) M. Subr anmoni um Prasad, Adv.
M . B. Balaji, Adv.
M. Sudhanshu, Adv.
M. Ut karsh Srivastava, Adv.
UPON hearing the counsel the Court made the follow ng
ORDER
Hear d t he | ear ned counsel s for t he parties at

| engt h.

Hear i ng concl uded.



Judgment reserved.

[ VI NOD LAKHI NA] [ ASHA SONI ]
COURT MASTER COURT MASTER
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